Annexure-2
Name of the corporate debtor: VALUEWORTH CAPITAL MANAGEMENT PRIVATE LIMITED ; Date of commencement of CIRP: 22.11.2022; List of creditors as on: 13.12.2022
In accordance with Section 25(2) (e), I1BC ,2016
1 ist of unsecured financial creditors belonging to any class of creditors (Homebuyvers)
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